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funds for taking up these lines. They
have, however, not allotted the neces-
sary funds so far and it has, therefore,
not been possible to implement this
scheme.
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Removal of Second Class from Indian

Railways

*535. KUMARI KAMLA KUMARI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the second class has

been abolished from all the mail and
passenger trains; and

(b) if not, the reasons for the delay
in abolishing the second class?





